ORIGINAL APPLICATION NUMBER 1412 OF 2007. S

R s | Jugul Kishore Shahu, S} o Marihan Shah,
e : R/ o Quarter No. 645L, Jalali Patti, D.L.W., Varanasi.

=,

By Adwvocate: Sri P.C. Pandey

-

2 e VERSTUS
1. Union of India through General Manager (Karmik])
D.L.?f., Manduadih, Varanasi.

2. Up Mukha Karmik Adhikari,
D.L.W, Manduadih, Varanasi.

3. Sahayk Karmik Adhikai, D.L.W, Manduadih, Varanadi,

ceeer..... Respondents

By Advocate: Sri A.K. Pandey

ORDER

The grievance of the applicant is that his name finds placed at Sl.

g
No. 185 in select list and the person below #e him in the select list has

been transferred by ignoring him. As per the applicant, he preferred

representation but same has not h@m decided till date. Learned counsel | ;

pphaant has pl&t! reliance on two decisions of this Tribunal in
S
L EW V




3. There will be no order as to costs.




